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CENTRAL ADMINISTRATIVE TRIBUNAL

PRINGIPAL BENCH

CP 29112004
O 13412004

New Deihi, this the 7 day of Februa

Horvble Mir. Shanker Raju, Member {(J}

Horn'big Mr. UK, Malhot ra iiembsr {4}
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Shri Sham Lal 8/o Shri Ram Lal
VWorking as Khaliasi

Under Ssction Enginesr (Works)
Nerthem Raibway,

Dethi Kishangani-i, Daihi.

Shri Veer Bhan Sfo Shri Goverdhan
Working as Fitter

Under Section Engineer (Yorks)
Naorthern Railway,

Delhi Kishanganj-l, Belni.

Shri Ram Dhiraj S/o Shri Jal Ram
Yiorking as Khailasi

Under Ssction Engineer {WWorks)
Northern Raliway,

Dell Kishangani-1, Dehi.

Shri Shanker Prasad Sfo Shri Ram Ajore
Yiorking as Khailasi

Under Section Engineer (Works)
Northern Rallway,

Delhi Kishangaﬂj—i, Delhi.

Shri Mathura Sfo Shri Jagan Nath
Wiorking as Fliter ,

Under Section Enginesr (Works)
Northern Railway,

Deini Kishangani-i, Deihi.

Shri Pardesi Sfo Shri Ram Pat
YWorking as Masoen

Under Section Engineer (Works)
Morthern Raibyvay,

Delhi Kishanganj-, Delhi.

Shri istivag Sfo Shri Hayat Khan
Working as Khallasi
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ganj-i, Delni.

Shri Devi Dayal Sfo Shri Ram Pal
Working as Carpanier

Under Seciion Enginesr (Works)
Northern Rallway,

}#n Kishanganj-1, Dethi.
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Shri Knub Chand S/o Shri Matroo Ram
Voriing as Khallasi

Shri Dina Nath S/o Shri Duknj Ram
Véorking as Helper

Under Ssction Engineer {Works)
Northern Raibvay,

Delhi Kishangani-1, Delhi,

Shri Puill Lal Sfo Shri Ram Dulary
Working as Jamadar Knallasi
Under Claim Offics

Shri kiunna S/o Shrl Pawan

Yorking as Senior Div. Medical Officer
Morthiern Railway,

Ghaziabad.

Shri Danni Chand Sfo Shri Jageshwar

Working as Hamerman

Under Section Workshop

Naorthern Raltway, _
Ghaziabad. ... Applicanis

ivocate Shri Amit Anand)

Versus

Shri R.R. Jaruhare
General Managsr,
Mertherm Ralway,
Baroda House,
New Delhi.

Shri Pradeep Kumar Goyal
Divisional Railway Manager
Morihern ns.‘ﬂ"u“\foav

State Entry mad,

New Delhi:
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4, Smi. Tany Chandra
Tha Senior Divisional Finance Manager,
Naorthemn Railway,
State Eniry Road,

ir Shanker Raiu, Member {0} :

In pursuance of our directions dated 23.1.2004 W OA 134/2004,
respondenis have issued order dated 5.1.2005. Though other applicants have
gen granfed the benefits, applicants, namesly, Shri Pulti Lal, Shni fﬁunna and
Shii Danni Chand ware denled the same on the ground that after a lapse of
nearty 25-28 years, the documenis are net traceable and if any documeniary
avidence s avallable with the appiicants, the same shall be pmduced and
thersafter their claims would be processed. Learned counsel for the applicants
has drawn our attention to the dacision of the Single Beneh in OA 2747/2003 in
the case of Amar Nath & Ors. Vs. Union of India & Ors. decided on 22.12.2004

wherein the same plea of the respondents that the case is not maintainable after

1,

l’-‘)

a lapss of 30 years, has bean rejected on the ground that ¥ is obligatory on the
sart of the respondents to maintain such racords.

Z. - In this view of the matter, while disposing of this C.P., we direct the
respondents to re-consider the claim the applicants i the light of the above
udgement (supra) by passing a detalled and speaking order within a period of
two months from the date of receipt of a copy of this order. CP is dismissed.
Motices are discharged.

3. However it shall not preciude the applicants to revive this CP Iif they are
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{5.K. Malhsotra) {Shanker Raju}
#ambar {4 iember {4
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